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(c) if so, the details thereof; and

(d) if not, the reasons therefor’?

e S R IO Y T T- TN
THE MINISTER OF STATE OF THE MINISTRY OF
RURAL. ABREAS, AND EMPLOYMENT (SHRI

BABABGQUDA PATIL). ;..(a) . The, grapis:reieased. to.

Karnataka by the Ministry of Rural Areas \&
Employmem durlng the last three years is given
pefow:-

Year ,A[noun,t'relleasgd {Rs. Crore)

1996-97 406.11
1997-98 465.34.
.1998-99 .. 355 9o (Upto 15. 2. 99)

b) and '(5)' \r;‘-e:ar-wnsé thlnsatuon is gyven belovw";t

Yéar - ‘A_rho'_ﬂ‘r‘\'tv)i}tilfsed (Rs. Crore)
1996-97 577.40
1997-98 734.89.
199899 " 397.86 (Upto 15.2:99)

(d) Does not arise.

Agncultural Marketing
19. SHRI C.P.M. GIRIYAl;PA Will the Minister
of RURAL .AREAS AND EMPLOYMENT be pieased
to slate : }

(a) whether the vaém'menl have initiated fresh
steps for strengthening, upgrading and «e)l(pandigg
agricultural marketing network in the country* * -

(b) if so, the details thereof, State<wise; and

(c) the details of funds allocated -in this regard
during the current year?

THE MINISTER OF STATE OF THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT ($HRI
BABAGOUDA PATIL) : (a) to (c) The -information is
being collected and will be laid on the Table of the
House.

Assistance to VO/NGO of}fgpigb

20. SHRI SATNAM SINGH KAJNTH : Wil the
Minister of SOCIAL JUSTICE AND EMPOWERMENT
be pleased to state : "¢ M Fiinidl s

(a) the assistance providé® t6''the voluhtary
organisation and Non-Governmg 53 ggamsanons
functioning at present in the State of Punjab during
each of the last three years and:dill date; e

1 {b)-whether some applications for releasing the
funds tc NGOs in: Punjab are pending f{or the .last
three years;

e

(c) if so. reasons thénfo' and

(d) tho slcpc being taken by the Govornment i
this regard'i

THE MINISTER OF STATE OF THE MINISTRY OF
SOCIAL JUSTIOE AND EMPOWERMENT (SHRIMATI
MANEKA GAND#HH) : {a)

(Rs, in lakh)

TYesr: C o SnTc Amow ramsea_
1995-96 o741
1996-97 64.23
1997-98 " 93.05
1998-99 154.08

{till 18.2.99)

‘(b) Yes, Sir.

.{¢) Non- availabmty ot full and complete
dottiments, including reports from Stato
Govemments/UTs as appfticable.

{d)-The pending proposals could be processed
on receipt of the required documents, which hawe
been called for.

Camping of CIA and Other Tesrocist
Groups in Delhi

21.  SHRI MOHAN RAWALE : Will the Minféter
of HOME AFFAIRS be Pleased to state :

(a) whether the rnembers of the CIA FBI and the
counter terroriam group of LSA have been camping
in.Deihi, -since December, 1008,

(b) if so, the details thereof: and

(c) the nction taken by the Governiment in this
mgard? :

"THE MINISTER OF HOME AFFAIRS (SHAI LK.
ADVANI) : (a) to (c) N, Sit. However, India has
reciprocal arrangements with a number of countries
inctuding USA under which personnal of crime
investigation agencies visit each other's country for
specific case in return thereafter.

[Translation] -

wuot $upply am erage thoulp’ro]onu
a9 snmv;SUnenohA  PRASAD YADAV

tJai‘hdea&) Will thé Minister of URBAN AFFAIRS

AND 't EMPLOYMENT be pleased to stafo :

(a) wheth#rifie Government have taken 'step:



	0059

